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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYOERA8AD BENCH 

AT HYDERABAD 
_ 

D.A. No. 1518/93. 	 Dt.cf Decision : 2-9-94. 

Mr. A.S.Babu 
	

Applicant. 

Vs 

The Commandant, 
Air rorce Academy, 
Oundigal, Hyderabad-500 043. 

Dy. Controller of Defence Accounts 
'(Air FnrrnL Wou flo1h44ifl nin 
The Sr. Officer I/C Administration, 
HO. Command. TAr. Habbal. 

Air Officer Commanding,  
w "oO±rsX'— tioubti°' -- 	 ; .WdSdhdbn ts. 

Counsel for the Applicant 	: Mr. C.Suryanarayarv 
wwaa flea •....o naDpUutJI1Gd 	rir. ra.n.uBvaraj,  

C OR AM 

THE HUN'BLE SIRI 3USTICE V.NEELADRI PAD : VICE CHAIRMAN 

042 



SI 

O.A. NO. 1518/93. 

JJDI.ENT 	I 	 1*: 2.9.94 

(As PER HON' BLE SI-ifl JUSTICE V. NEELADRI RAC, VICE cHAIRMAN) 

This OA was filed praying for declaration 

that his request for fixation of pay at Rs•  470/- per 

s44 talth effect from 24.10.1980, the date on 
which he was prolToted as SG anti nits etonw.. --- 

fixation of his pay at Rs.1800/- with effect from 

1.1.1986 in the revised pay scales are fully justified 

to retise his pay accordingly after granting the 

annual increment with effect from the original date 

je., from 1st October every year and for payment of 
arrears. 

Reply was filed for the respondents in 

this O.A. 

 
for the respondents submitted that the applicant was 

- 	Qsa....a-.nnha r  Grade-I with effect from 
1.4.1994,and then the applicant had given his option 

c'r nay fixation from the date of his annual increment 
due on 1.4.1994 and then his: 	àsi pay 

at Ps. 2180/- and the entry has been promulgated in 

the Office Order No.15/94. dated 18.6.1994. 

contd. 



4. 	5hri N.R.Srinivasan representing Shri C.  

Suryanarayafla, learned counsel for the applicant 

submitted that the applicant is not pressing this 

o.k. 

5. 	Accordingly, the Ok is dismissed. No costs.\ 

' 	(A. s.cor4frHI) 	 (V.NEELADRI RAG) 
MEMSER(ADMN.) 	 vicz CTIAIffiviAN 

DATED: 2nd September. 1994. 
Open court dictation 

tputy Reglstrar(J)CC 

I. The c-omrnancanc, 1L 
Dundigal, Hyderabad-43. 

2. The Dy.Controller of Defence Accounts(Air Force), 
The Sr.Offjcer I/C Administration, 
HQ, Command, IkE, Hebbal, Bangalore-6. 

The Air effjcer Commanding, AF Central Accounts Office, 
New tBlhj-1. 

S. One copy to tlr.C.Suryanrayana, Advocate, CAT.Hyd. 
6. One copy to Mr.N.R.vraj, Sr.GSC.CAT.}iya. 
7. One copy to Library CAT.Hyd. 
8. One spare copy. 

pvm 
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Oxdercd/P4jected 

No otder as to costs. %, 
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